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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH

OA No.391/2016,
MA No.362/2020, MA No0.373/2016

New Delhi, this the 31 Day of January, 2020

Hon’ble Mrs. Justice Vijay Lakshmi Member(J)
Hon’ble Mr. A.K. Bishnoi, Member (A)

1.

Om Prakash Katara, Aged 27 years
S/o Sh. Khem Chand Katara

R/o 1/1417, J-6 Man Sarover Park
Near Pal Chowk, Shahdara
Delhi-110032, Staff Nurse.

Kuldeep Sharma, Aged 27 years
S/o0 Sh. Ram Lakhan Sharma

R/o 1/1417, J-6 Man Sarovar Park
Near Pal Chowk, Shahdara
Delhi-110032, Staff Nurse

Pradeep Kumar Sharma, Aged 26 years
S/o Sh. Dindayal Sharma

R/o House No0.1996, Janta Flat

GTB Enclave, Dilshad Garden
Delhi-110093.

Staff Nurse.

Ram Niwas Sharma, Aged 28 years

S/o Sh. Banwari Lal Sharma

R/o House No.576, Janta Flat, GTB Enclave
Dilshad Garden, Delhi-110093.

Staff Nurse

Lokesh Kumar Sharma, Aged 28 years

S/o Sh. Shree Prakash Sharma

R/o House No.289, Janta Flat, GTB Enclave
Dilshad Garden, Delhi-110093.

Staff Nurse.

Surendra Kumar Gupta, Aged 27 years
S/o Sh. Gopal Lal Gupta
R/o House No0.323, Janta Flat, GTB Enclave
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Dilshad Garden, Delhi-110093.
Staff Nurse

Nikhil Kumar Garg Aged 26 yers

S/o Sh. Jagdish Prasad Garg

R/o0 976/G1, Extension, Shalimar Garden
Shahibabad UP, Staff Nurse

Manish Kumawat, Aged 29 years

S/o Sh. Mohan Lal Kumawat

R/o House No0.576, Janta Flat GTB Enclave
Dilshad Garden, Delhi-110093

Staff Nurse

Desh Raj, Aged 36 years

S/o Sh. Shiv Lal

R/o 625, Ashok Nagar, Shahdara
Delhi-110095, Staff Nurse.

Giriraj Prasad Saini, Aged 26 years
S/o Jagdish Prasad Saini

R/o0 House No0.96, Janta Flat

GTB Enclave, Dilshad Garden
Delhi-110093.

Staff Nurse.

Lincy Rachel Babu, Aged 27 years

D/o K.Y. Babu

R/C-17/Y-1, Dilshad Garden, Delhi-110095,
Staff Nurse.

Priyvanka, Aged 26 years

D/o Sh. Ghansyam Dass

R/o0 46A, Sec-4, DIZ Area, Raja Bajar
Gol Market, Delhi-110001.

Staff Nurse.

Warepam Romila Devi, Aged 29 years
D/o Sh. W. Naimichand Singh

R/o House No.724, Janta Flat

GTB Enclave, Dilshad Garden
Delhi-110093, Staff Nurse

Sanju Loitongbam, Aged 29 years
D/o Sh. L. Ibopishak Singh
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R/o0 House No.724, Janta Flat
GTB Enclave, Dilshad Garden
Delhi-110093, Staff Nurse.

Betcy Kharkongar, Aged 30 years

D/o Sh. Morgan Kharshyndon

R/o House No0.1202, Janta Flat

GTB Enclave, Dilshad Garden Delhi-110093
Staff Nurse.

Vindhya Devi, Aged 28 years
D/o Sh. Igbal Singh

H. No.600, D-Block, Street No-2
Dewan Complex Harsh Vihar
Delhi-110093

Staff Nurse.

Preeti Lamba, Aged 28 years

D/o Sh. Pradeep Lamba

VPO - Shahbad Mohammadpur
Street, Delhi-110061, Staff Nurse.

Anju Yadav Aged 26 years

D/o Sh. Surender Kumar Yadav

R/o F-148, Gali No.5, Ist Floor
Pandav Nagar, Mayur Vihar, Phase-1
New Delhi, Staff Nurse.

Jeena Mathews, Aged 27 years

D/o Sh. K.C. Malhai

R/o JD/32D, Hari Enclave

Mayapuri Delhi-10064.

Staff Nurse. ....Applicants

(By Advocate: Ms. Kamlakshi S Chauhan)

Vs.

Government of National Capital Territory of Delhi
Through its Chief Secretary

Delhi Secretariat, Players Building

ITO, New Delhi-110002.

East Delhi Municipal Corporation
Through its Commissioner (MCD)
Udyog Sadan, Patparganj, Delhi.
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3. East Delhi Municipal Corporation
Through its Director of Health Administration
(MCD), Udyog Sadan, Patparganj, Delhi.

4.  Medical Superintendent
Swami Dayanand Hospital

(EDMC) Dilshad Garden
Delhi-110095. ...Respondents

Order (Oral)
Justice Vijay Lakshmi, M(J)
MA No.362 /2020
This MA has been filed by the applicants seeking
withdrawal of the OA.
2. Heard Ms. Kamlakshi S. Chauhan, learned counsel
for the applicants. Learned counsel submits that the

applicants do not want to pursue this OA any further

and the same may be dismissed as withdrawn.

3. Accordingly the MA is allowed. Accordingly, the
OA is dismissed as withdrawn. No costs.

All pending MA(s) stands disposed of.

( A.K. Bishnoi ) ( Justice Vijay Lakshmi )
Member(A) Member(J)
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